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getting pension but others are not getting. [ urge upon the Government to redress the

situation. Thank you, Sir.
Demand to lower age limit for civil services examination

SHRI K.J. ALPHONS (Rajasthan): Sir, Civil Service Examinations are one of the
toughest examinations in the world. Approximately, 1.5 million candidates appear in the
examination and only about 100 get selected to the IAS. The upper age limit for
appearing in the examination was increased to 32 years for general category, 35 for OBC
and 37 for SC/ST candidates. At that age selected candidates are un-trainable, as they
come with a huge baggage. Civil Service needs people with a backbone, committed to
the country. It 1s difficult to nstill these qualities at such an advanced age. Therefore,
upper age limit may be reduced to 26, with appropriate concessions to OBC and SC/

ST candidates, in a phased manner.
MR. DEPUTY CHAIRMAN: Shri Motilal Vora; not present. Now, Shri Ram Shakal.

Demand to arrange funds and speedy completion of Kanhar Irrigation

Project in Sonbhadra, Uttar Pradesh
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Demand to provide medical facility to the passengers in long distance trains
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Demand to improve the condition of handloom weavers

and handicraft artisans

SHRI PRASHANTA NANDA (Odisha): Sir, handlooms and handicrafts have always
been a vital part of Indian economy. It is the second largest employment sector after
agriculture and provides both livelihood and clothing to millions of people, especially
in the rural areas. Unfortunately, as India industrializes these weavers and their skill
sets have been largely left out of the development process. Their expertise, and the
nvestments required to help them reach their potential have been neglected Like other
sectors of the economy, they require finance, I'T knowhow, access to appropriate raw
material, technology and contemporary design. They need adequate storage and
marketing facilities. More and more, weavers are leaving the sector every year, an
estimated 15 per cent every decade. I would urge upon the Government to stop illegal
production of handloom reserved items by powerlooms and selling in the domestic
market in the name of handloom sarees, lungis, dhotis, etc. I also urge upon the
Government for allocation of handloom and handicrafts community under PMAY Housing
Programme by the Ministry of Rural Development, Government of India and also to
allocate work sheds for North-Eastern States' handloom and handicraft artisans. How
many States are implementing Rashtriya Swasthya Bima Yojna Scheme {or handloom
weavers and handicraft artisans till now? Experts are increasing every year in these
sectors. The Government of India should ensure regular employment for rural poor

weavers and artisans.

MR. DEPUTY CHAIRMAN: Dr. Sanjay Sinh; not present. Now, Shri Raymani Patel.



